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No. HC. Vrr-2u2o08(Pt.)ls282l A

From

To,

Sub: -

Ref:-

Shri Saptarshi Garg,

-loint Registrar (Vigilance),

Gauhati High Court,
Guwahatt.

loint Registrar,
Gauhati High Court,

Itanagar Permanent Bench

Earned leave.

No. HC(IB)-VIG/01/2023 dated

No. HC(IB)-VIG/O1/2023 dated

Dated Guwahati, \?
{\"
lune,2023

t4.06.2023

15.06.2023

Sir,

Withreferencetotheabove,IamdirectedtoinformyouthatShri
Hirendra Kashyap, District & Stitiont ludge' Bomdila' 

-West 
Kameng District has been

qranted earned leave of f.;;;";; itot ze'oo'2023 to 01'07'2023' alongwith

itation leave p..-irrioni'l'd the e"ning of 27'06'2023 to o2'o7'2o23'

luii.i',o *urission of his Leave Admissibilty Report in the Reqistry of the Itanagar

PermanentBench.FUrther,tr."t*oouv'ofcasuallea-vegrantedtohimforlT.06'2023
& 19.06.2023 has been -n.uiruJ.-n r"nior Judicial offlcer at the station will remain in

charge of his Court and office in his absence'

Yours faithfullY,

91-[-
JT. REGI STRAR (VIGI LANcE)

mo o. c.v 2008( Pt.)/5283 -5284 IA, dated t+-6<-'2023-21 )
Copy to

1. Shri Hirendra Kashyap, District & Sessions Judge' Bomdila' West

Kameng District, Arunachal Pradesh '

,/. t" Project l4anager, Gauhati Hlgh Court
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